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Sir,
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Copy to:

with reference to the above, I am directed to inform you that shri victo sema,Principal District & sessions Judge, Mokokchung has been granted casuar reave from2o.ll'2o24 to 22,fl,2o24, atong with station reave permission. The next senior mostJudicial officer avairabre at the station sharr remain in-charge of his court and office in hisabsence.

E A ATI RTATG WA ATII
(HIGH COURT OF ASSAM, NAGALAND, M IZORAM AND ARUNACHAL PRADESH)

I{o HC. VII-1 l2fJt (ft.)/ Uoll t^
Smti. layashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Registrar,
Gauhati High Court,
Kohima Bench,
Kohima.

.lA
Dated Guwahati, ll November, 2024

Casual Leave.

Your note dated 18.11.2024

Yours faithfully,
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liShri Victo Sema, principat pi:llict & Sessions Judge, Mokokchung, Nagaland.

-Z The project Manager, Gauhati High Cout. Gr;l;. '-''
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